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the Chief Minister of Madhya Pra-
desh is a matter of great indignation
and shame.

If custodians of law and order
commit such heinous crimes and get
away with it then criminals can
easily have a free hand.

It has been alleged that many
women werc detained for 18 days at
the police camp and even ‘paraded
naked’ in a nearby village, If this
is true, then the suspicion that there
is a presence of some criminals in
the police force gets credence.

The attitude of the Police high
ups was exposed when the Police
Commissioner of Delhi justified the
treatment of Maya Tyagi on the
ground that dacoits deserved no
better treatment. If the highest
authotity in the Police Department
holds such views then there is no
wonder that the Constables and per-
sons in lower rank can behave in
any manner they feel like.

Failure on the part of the Govern-
ment to take action against Police,
as has happened in the case of Maya
Tyagi or housewives of textile
workers at Modinagar, would lead
to the feeling among Police that the
Government was willing to connive-
nance at Police atrocities against
women.

I request the Government to take
immediate and firm action against the
guilty ones so that it may act as a
deterrent in future.
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MR. DEPUTY SPEAKER : Hon.
Members, we go to the nextitem, [tems
11 & 12. The time alloted is two hrs.
We have already spent more than
one and a half hours. There are
about two or three speakers, two
from the opposition and one from the
ruling party. I would request each
Hon. Member not take more than
three to four minutes. We have got
to complete the Bill by 3-30. Now,
I call Shrima*i Pramila Dandavate.

SHRI RAMAVATAR SHASTRI
(Patna) : This is second reading.

MR. DEPUTY SPLAKER : I
know you will all co-operate. | know.
Mr. Ramavatar Shastri is my friend,
always.

CINE-WORKERS WELFARE
CESS BILL

AND

CINE-WORKERS WELFARE
FUND BILL (Contd.)
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